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Central Hdministr«*tiva Tribunal
Principal Bench, Delhi.

Hh 53/94
OA 2369/93

11th Danuary 1 994

Hon'bie Uice Chairman ahri NV Kriahnan

Hon'ble Dudicial l^amber ahri Ba Haqde

2

3

5hri Yogeah Uadhua, IRaE
preaently posted aa uecratary to
mGM, Northern Railway, New Delhi
resident of Panchkuian F(oad, New Delhi,

5h 1*1 G Banga

ihri oanjeev Lohia

4, ahri mK 5riv<Astava

''liiilUjliBljiil},,

5, 3hri hK Pandey

(Applicant32 to 5 are C/o flfpplicant No.l)

By 4hri iande sp Bhalla, advocate

Ueraus

.Applicant

1

3.

4.

5.

Union of India, Through secretary.
Railway Bo^rd, Rail Bhawan,
Rafi l^arg. New Ddhi.

General secretary, Indian Railway
Promotee officers'a Federation, Room No.268
Rail Bhawan, Rafi l*larg. New Delhi.

secretary, Union Public servicBi.Commission,
Oholpur House, jhahjahan F<oad, ew Delhi.
shri RL Chugh, S.E.N,
Through General ^ '̂anager , CentralRailway ,
^aroda House, New Delhi.
Shri GK Pathak, XEN
Thfeouoh General '"'anager. Central Railway,
U.T. Railway station, Bombay,

By shri Ps l^iahendru with
sh: i PH Ramachandani, advoc-tes

.. .Respondent

0 R D E H( Ural)

Hon'ble Vice Chairman shri NV Krishnan

The applicants have filed an Firt 53/94 seeking permission

to withdraw this On. In the circumstances mentioned in the MA

the MA is allowed. Permission is granted to w^hdraw the OA
with an opportunity to the applicants to filejoriginl application

in the Tribunal which has jurisdiction in the matter. The

Dm is dismissed as withdrawn. No costs.

(35 Hegde)
Memb sr (O)
ir.P

(NV Krishnanjl
Vice Chairman


